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No. 296] NEW DELHI, FRIDAY, MAY 23, 2025/ JYAISTHA 2, 1947

F1fw, = frFraa T e JAeg
(1T i< wfSveqor fawmm)

1L
T feeett, 23 62, 2025

qr.&r1.1. 339 (37).— AT a9 Far (Fah) Faaraedt, 1966 F = 4 % so-faw (1) @i
(2) & &y atsa srferer ATt Far srfafaaa, 1951 (1951 =71 61) F¥ &=y 3 it ITLmT (1) ZIT T afpat
T ITART FIA GO, 5 ALHT, IAC T/ TLHT & THLT F ATAT a7 qaT (Hawt FeqT1 1 =aaq) &=,
2016 H SI¥ F9Med Fed & e Aeferiaa EfRaw e g, amHa:
1. (i) =7 FAfRFwt s i a9 96T (F@6t 95 |96t #7 Faad) e @fRem, 2025 wgr Srem

(ii) T TTSTIT § IR TRTE T A | TG g

2. AT T AT (a1 98 §&AT1 #7 Faa+) @faaae, 1966 it srqgat d, ofidF "I veer & 39+
T TETeAT & w1 92 Meferiad & gfaearad Har ST, 98-

3392 GI1/2025 1)
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"L ST
ST GCHE * Tgd aS SET IS 134
T H&T a7 §3&a S U306, TF 1
THTT {&T a7 G3eq (T7I(19)//[qET a=as1d ared 1
T VLT T a9 Heq (FTF FTSHT, SATHETT 3T Treveqor) 1

AIT TYTH A A HLeqa (TRATSTAT, AT ST FO-AT6)

AT VLT T a9 HLeqh, TV &=, TR

AT VLT T a9 9eA, qadde o, ATEl

AU T T a9 L&, Tl &4, #35

FIT T qET a9 §2eT, UTgdA@S &, Tl

AT VYT TCT a9 Heq, HeT &, TG94

T T {ET a9 e, ST &, AT

AT T {ET a9 §2e0h, TAT &, TEIR

T T T a9 SLeAH/Aed ATIRET ad HeeAv AT a7 1980, IW, q&@HS

P U S N U B U B U I N B S e N e Y

AT TLTT HET a9 HLEF, FFIT

e a9 H3e7a, ATATAT qIH, A@TS

e a9 T3 (Fe 1) qa@93

e a9 §3eF (Heo 1), FEAR

HET a7 HLEE TAT &, TETL

e aaeeq® (Heey), B

e a9 H3&q, TATET (TSTI0=I)

e ae HLeAe, TIATE (AT-TST =)

& a9 63, Hd AT, TGS

e a H3&a, A (Sauor iy a9

e A= §3ere, R Sl gedie

T a7 HLEH, TRATSTAT

T a9 HLerH/ Ao a= Tieqor §eq7e, FAIE

T a9 GeAa/ a9, a7 AqHATT FEATH, FIAL

T A SeTH/E (a9, gear T 32

e A HTqF, AT HE12 &

e A= §3era, e sfiv 9=

T a9 §EH, G AHerd i acraed

P N R N B O IS N B N I N [ N R N B Y ISR N . N B N B U e N - U B N . N B N

e A= |3eqe, Feasiie (1) Mt




[wTT H—ave 3(i)] ST 3T TSI ; STETETLOT

e a7 HYEF, A7asi 9 (TI%HT) FAT

T a9 HLed, ATITSHAT 31T HIH a TaeeT

T a9 Heh, aeIS(1d SAIT I e T -Tashe

e A= §3era, o ud o, @r uirer siv d2-Treer

A a9 §eTeh, AT e qasndl

e a9 HLeAa, AT SR

e a9 HYeAe, SESIH 3 JaaTT TSt

e a9 H3eqa, IO ST i TR oY gaeg qi=a, It 32T Jferor

e A "Terew/er e, fetfia ara fod

[ N B N S N = Y . N [ N I N RIS N BN

I e/, TE VIO I, FIAT

T GLEAF (TTSTAF) TATSTETE

FAETEF (TTTIF) ATTHTE

T FLEF (TTTF) T

I AT (TSI F=rrgeem® aiar

T HLAT (ATSTAF) A ITEH TeT

J HLEF (TTTAF

JT HLEAF (TTSTAF

T HLEAF (VTTOTF) FTTTEHT

T TLEAF (VTTOTF) AT

)
)
)
) AT
F LT (TTTAF) IS
) HETLATT
)
)
)

T HLEAF (TTTAF) FTAT

T FELETF (TTTF) AT

I HYEA, STTE I

a9 G¥erah, A, e areordt

T GYerh, AR, aeTs aee

T GLETH/FTT TISIAT ATAFTET

9 Heersh, AR, s

FAECEE, (TTTTF), FATEAT

9 Heer [ [Reerw, ZaraT, g 39

AEIE STHTH IeeAT G T I2ATH, TLET 6 (HSTh/HeTh

AAAALAAAA—\_\_\_\_\_\_\AAAAAAAA
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TG HeT a7 HLEAF, TEAS & STHIUH

1

3T a9 HLEAF (TTITAF) - AN, AANTE, TATGTATE, TGS, ASHE, AASHANL, 9214, | 66
TeT, TeTdT, FATaTE, FEaTang, Bagqy, Thrsars, TMeETETE, TS, TeET, TET,
THINE, g9als, S, FEYY, AGque, ST, T, 473, e, qEEEE,
HSTFHRLARTE, HIgTET, STt @ieT, aferft Sy, s, amartors arfaeht g9, diefsfi,
TIET (FfR), JaTOg, TFaTEl, THYY, Ee, GgRAY, ATesgiqy, #ar
(ST, AT, qAHE, T, geamaz, fearters, S9me, arrorE], wreft a=si,
FACATATE, AT dgIed, HIgAdT Fasiid, HgN&a<ar F=asiia, HTaedt,
Hrgr awes T (F1eT)
1. |FAARE A T 134
2. |y wiafagte RerE, S Suees 78 1% 20% o e Jat g 26
3. |TTow ytAgRe RetE, ST & I92h 98 1 % 25% & At Tol g 33
4. | worerer R, ST T SRR @8 1 % 3.5% # ATaF A5l g 4
5. | s w17 foE, S & SuRes 78 1% 16.5% & fa 981 g 22
6. | sTedrT = Far (wfh) Faaractt, 1966 F fF=w 9 F siefiw wefd gror WA= At | 65
9T, ST o ST AT 1, 2, 3 #i¥ 4 % 33 1/3% & aAfers el gl
7. | e AT g7 9 S AT 97 (A 1+2+3+4+5-6) 154
FA ATFHT FEAT (ST AZ 6 + 7) 219”

[*1.5.16016/03/2017 - Tam=Ua-| (T)]

FHiAdT AgM, Ta¥ =g

qe-1: TH ATGAAT & ST ZI & T, I TS 6 ASURTH Had shl Fof TTTerhd dear 217 7|

Me-2: v Ay, arcdt= a9 qJ&r (F@at q@ear &1 Faaa) @fFage, 1966 & faiw 31-10-1966 #r
AT HeAT 6/1/66-TTETH (IV) ¥ grer |ar.#1.f4. wear 1072 % qreqw & srfdgf~a o g feae &

Fr=r &F T2 srfARg=ATet & wreAw | "errterq fhw v o -

FA aranfaE.  |(ywrem AR |54 ar.#7. .9 eRTer it fafer
1 1673 30.10.66 37. 436(31) 29.8.78
2 17 7.1.67 38. 486(31) 25.8.80
3 653 6.5.67 39. 562(31) 30.9.80
4 654 6.5.67 40. 626(31) 3.11.80
5 689 13.5.67 41. 631 (31) 4.11.80
6 1083 8.6.68 42. 21(31) 17.1.81




[T [I—ave

3(1)]

HILT =T TSI AT

7 1887 9.8.69 43, 31(=7) 23.1.81
8 80 17.1.70 44, 84(=1) 27.2.81
9 485 21.3.70 45, 456(3) 9.5.81
10 545 4.4.70 46. 360(3T) 23.5.81
11 1802 24.10.70 47. 276(3) 2.6.81
12 135 24.1.75 48. 386 (1) 9.6.81
13 136 24.1.71 49. 602(3T) 16.11.81
14 665 8.5.71 50. 604(3T) 17.11.81
15 45(=7) 20.1.72 51. 653(3T) 10.12.81
16 47 (=) 20.1.72 52. 657 () 11.12.81
17 48(=) 20.1.72 53. 294(3T) 1.4.82
18. 478(3T) 4.12.72 54. 354(3T) 26.4.82
19. 192(31) 2.4.73 55. 356(3T) 27.4.82
20. 321(3r) 27.6.73 56. 778(31) 31.5.82
21. 391(31) 10.8.73 57. 530(3) 20.8.82
22. 142 24.1.71 58. 24(37) 12.1.83
23. 28(=7) 8.5.71 59. 126(z7) 28.2.85
24, 273(3T) 11.1.72 60. 308(3T) 26.3.85
25. 300 (1) 20.1.72 61. 327() 29.3.85
26. 812 29.4.72 62. 489(3) 12.6.85
27. 2227 16.8.75 63. 266 12.4.86
28. 71 17.1.76 64. 654 30.8.86
29. 407(3) 16.6.76 65. 763 20.9.86
30. 1064 24.7.76 66. 798 27.9.86
31. 444(3) 6.7.76 67. 796 27.9.86
32. 750(3T) 3.8.76 68. 835 4.10.86
33. 93(=1) 26.2.77 69. 837 4.10.86
34. 631 (31) 5.10.77 70. 880 18.10.86
35. 13(3F) 6.1.78 71. 164 14.3.87
36. 360(3T) 13.7.78 72. 407 30.5.87
73. 619 15.3.87 116 589(3) 26.12.96
74. 802 31.10.87 117 587(3T) 26.12.96
75. 826 7.11.87 118 585(31) 26.12.96
76. 835 14.10.87 119 17(=) 17.1.97
77. 836 14.11.87 120 413 20.12.97
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78. 432(=) 6.4.88 121 741 (1) 31.12.97
79. 546(=) 4.5.88 122 40 29.1.98

80. 834(=) 3.8.88 123 617(=) 14.1.98

81. 352(z1) 10.3.89 124 372 10.12.99

82. 553(<7) 16.5.89 125 374 10.12.99

83. 455 1.7.89 126 824(=) 21.10.2000
84. 832 11.11.89 127 827 (=) 21.10.2000
85. 916 16.12.89 128 830 (z1) 21.10.2000
86. 933 30.12.89 129 141 27.4.2002
87. 590 22.9.90 130 143 27.4.2002
88. 603 29.9.90 131 139 27.4.2002
89. 728 8.12.90 132 145 27.4.2002
90. 730 8.12.90 133 147 27.4.2002
o1. 125 5.3.91 134 372 21.9.2002
92. 246 13.4.91 135 173 26.4.2003
93. 473 24.8.91 136 34(31) 24.01.2006
4. 527 14.9.91 137 287 (=) 16.05.2006
95. 565 5.10.91 138 289(=) 16.05.2006
96. 584 19.10.91 139 562(<) 15.09.2006
97. 538(<7) 6.8.93 140 564 (<) 15.09.2006
98. 685(z1) 4.11.93 141 566(<) 15.09.2006
99. 687 (=) 4.11.93 142 724(s) 23.11.2006
100. 514 22.10.94 143 703(s) 12.08.2007
101. 513 22.10.94 144 765(s) 12.12.2007
102. 321 (=) 31.3.95 145 609(=) 26.08.2008
103. 213 29.4.95 146 109(3T) 21.02.2008
104. 278 10.6.95 147 610(z1) 26.08.2008
105. 264 6.6.95 148 716(=7) 03.10.2008
106. 339 22.7.95 149 748(=) 21.10.2008
107. 375 12.8.95 150 190(3) 24.03.2009
108. 480 18.11.95 151 193(3) 24.03.2009
109. 479 18.11.95 152 498(z1) 07.07.2009
110 503 2.12.95 153 500 () 07.07.2009
111 537 9.12.95 154 502(z1) 07.07.2009
112 75(31) 5.2.96 155 504 (=) 07.07.2009




[T 1l—=vs 3(i)]

HILT =T TSI AT

113 77(3) 5.2.96 156 506(z) 07.07.2009
114 231 8.6.96 157 905(z) 18.12.2009
115 233 8.6.96

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS

(DEPARTMENT OF PERSONNEL AND TRAINING)

NOTIFICATION

New Delhi, the 23rd May, 2025

G.S.R. 339 (E).— In exercise of the powers conferred by sub-section (1) of Section 3 of
the All India Service Act, 1951 (61 of 1951), read with sub-rules (1) and (2) of Rule 4 of Indian Forest
Service (Cadre) Rules, 1966, the Central Government in consultation with the Government of Uttar
Pradesh hereby makes the following regulations further to amend the Indian Forest Service (Fixation

of Cadre Strength) Regulations, 1966, namely :-

1.

2.

Amendment Regulations, 2025.

(if) They shall come into force on the date of their publication in the Official

In the Indian Forest Service (Fixation of Cadre Strength) Regulations, 1966, in the Schedule,
for the heading ""Uttar Pradesh™ and the entries relating thereto, the following shall be substituted,

namely :-

“Uttar Pradesh

(i) These regulations shall be called the Indian Forest Service (Fixation of Cadre Strength)

Gazette.

SENIOR DUTY POSTS UNDER THE STATE GOVERNMENT

Principal Chief Conservator of Forests & HoFF

Principal Chief Conservator of Forests (Wildlife)/ Chief Wildlife warden

Additional Principal Chief Conservator of Forests (Working Plan, Research &
Training)

| w

Additional Principal Chief Conservator of Forests ( Project, Planning & Agro-
forestry)

[EEN

Additional Principal Chief Conservator of Forests, Southern Region, Prayagraj

Additional Principal Chief Conservator of Forests, Bundelkhand Region, Jhansi

Additional Principal Chief Conservator of Forests, Western Region, Meerut

Additional Principal Chief Conservator of Forests, Rohilkhand Region, Bareilly

Additional Principal Chief Conservator of Forests, Central Region, Lucknow

Additional Principal Chief Conservator of Forests, Agra Region, Agra

Additional Principal Chief Conservator of Forests, Eastern Region, Gorakhpur

Additional Principal Chief Conservator of Forests / Nodal officer Forest
Conservation Act 1980, UP, Lucknow

I I

Additional Principal Chief Conservator of Forests, CAMPA

[EEN

Chief Conservator of Forests, Court Cases, Lucknow

[EEN
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Chief Conservator of Forests (Divisional) Lucknow

Chief Conservator of Forests (Divisional), Kanpur

Chief Conservator of Forests Eastern Region, Gorakhpur

Chief Conservator of Forests(Divisional), Mirzapur

Chief Conservator of Forests, Administration (Gazetted)

Chief Conservator of Forests, Administration (Non-Gazetted)

Chief Conservator of Forests, Working Plan, Lucknow

Chief Conservator of Forests, Policy Analysis & Co-ordination

Chief Conservator of Forests, Monitoring & Evaluation

Chief Conservator of Forests, Project

Chief Conservator of Forests/Director Forests Training Institute, Kanpur

Chief Conservator of Forests/Director Forests Research Institute, Kanpur

Chief Conservator of forests/Field Director, Dudhwa National Park

Chief Conservator of forests, Human Resource Development

Chief Conservator of Forests, Extension & Publicity

Chief Conservator of Forests, Land Records & Settlement

Chief Conservator of Forests, Wildlife (Eastern) Gonda

Chief Conservator of Forests, Wildlife (Western) Kanpur

Chief Conservator of Forests, Planning and Joint Forest Management

Chief Conservator of Forests, Wildlife and Eco-Development

Chief Conservator of Forests, Finance & Accounts, Audit & Non-plan

Chief Conservator of Forests, Protection & Vigilance

Chief Conservator of Forests, Information Technology

Chief Conservator of Forests, Wetland & Endangered Species

Chief Conservator of Forests, Zoos & Safari and Member Secretary, Zoo Authority

Chief Conservator of Forests/ Field Director, Pilibhit Tiger Reserve

RRrRrRRPRRPRRPRrRRPRRPRRPRRPRRPRRPRRPRRIRIRRPRRPRRPRRRRP -

Conservator Of Forests, Silvicututist-Kanpur

Conservator Of Forests, Silvicututist-Bareilly

Conservator Of Forests, Silvicututist-Varanasi

Conservator Of Forests/Director National Zoological Park, Kanpur

Conservator of Forests (Territorial) Alllahabad

Conservator of Forests (Territorial) Azamgarh

Conservator of Forests (Territorial) Basti

Conservator of Forests (Territorial) Chitrakutdhum Banda

Conservator of Forests (Territorial) Devipattan Gonda

Conservator of Forests (Territorial) Moradabad

Conservator of Forests (Territorial) Meerut

Conservator of Forests (Territorial) Saharanpur

Conservator of Forests (Territorial) Varanasi

Conservator of Forests (Territorial) Jhansi

Conservator of Forests (Territorial) Bareilly

Conservator of Forests (Territorial) Agra

Conservator Of Forests, Aligarh Circle

Conservator Of Forests, Monitoring, Vindhya Varanasi

Conservator Of Forests, Monitoring, Terai Bareilly

Conservator Of Forests/Working Plan Officer

Conservator Of Forests, Monitoring, Lucknow

Conservator of Forests (Territorial) Ayodhya

RRMRRPRRPRRPRRIRIR R RPRRPRRPRRPRRPRRIR|RRPR P~
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Conservator Of Forests / Director, Itawa, Safari Park 1
Director/ Conservator of , Shaheed Ashfag Ullah Khan Zoological Park, Gorakhpur 1

DCF to Principal Chief Conservator of Forests, Lucknow 1
Deputy Conservator of Forests (Territorial) - Agra, Aligarh, Allahabad, Lucknow, 66
Azamgarh, Ambedkarnagar, Badaun, Beharaich, Balia, Banda, Barabanki, Bareilly,
Basti, Bijnore,Bulandshaher, Jhansi, Chitrakoot, Deoria, Etah, Etawah, Faizabad,
Farrukhabad, Fatehpur, Firozabad, Gaziabad, Gazipur, Gonda, Gorakhpur,
Hamirpur, Hardoi, Jaunpur, Kanpur, Lalitpur, Mainpuri, Mathura, Meerut,
Mirzapur, Moradabad, Muzaffarnagar, Mohaba, North Kheri, South Kheri, Obra,
Social Forestry Division, Pilibhit, Padrauna (Kushinagar), , Pratapgarh, Raibareilly,
Rampur, Renukoot, Saharanpur, Shahjahanpur, Oria (Jalaun), Sitapur, Sonbhadra,
Pilibhit, Sultanpur, Shivalik, Unnao, Varanasi, Kashi Wildlife, Katarniaghat,
Wildlife Beharaich, Sohelwa Wildlife, Sohagibarwa Wildlife, Shrawasti ,
Sidharthanagar Gautambudha Nagar (Noida)

1. Total Senior Duty Posts 134
2. Central Deputation Reserve not exceeding 20% of Item 1 above 26
3. State Deputation Reserve not exceeding 25% of ltem 1 above 33
4. Training Reserve not exceeding 3.5% of Item 1 above 04
5. Leave Reserve and Junior Posts Reserve not exceeding 16.5% of Item 1 above 22
6. Posts to be filled by promotion under Rule 9 of the Indian Forest Service | 65
(Recruitment) Rules 1966 not exceeding 33 1/3 % of Item 1, 2, 3 and 4 above
7. | Posts to be filled up by Direct Recruitment (Item 1+2+3+4+5-6) 154
Total Authorised Strength (Item 6+7 above) 219”

[N0.16016/03/2017 - AlIS-11 (A)]
KAVITA CHAUHAN, Under Secy.

Note-1: Prior to the issue of this Notification, the Total Authorized Strength of the IFS cadre of Uttar
Pradesh was 217.

Note-2: The Principal regulations were notified vide notification No.6/1/66-AlS (1V), dated 31-10-
1966 vide GSR No0.1072 in the Indian Forest Service (Fixation of cadre strength) Regulations, 1966,
and subsequently been amended, vide notifications given below:-

Sl. No. GSR No. Date of SI. No. GSR No. Date of Publication
Publication
1 1673 30.10.66 37. 436(E) 29.8.78
2 17 7.1.67 38. 486(E) 25.8.80
3 653 6.5.67 39. 562(E) 30.9.80
4 654 6.5.67 40. 626(E) 3.11.80
5 689 13.5.67 41. 631(E) 4.11.80
6 1083 8.6.68 42. 21(E) 17.1.81
7 1887 9.8.69 43. 31(E) 23.1.81
8 80 17.1.70 44, 84(E) 27.2.81
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9 485 21.3.70 45, 456(E) 9.5.81

10 545 4.4.70 46. 360(E) 23.5.81
11 1802 24.10.70 47, 276(E) 2.6.81
12 135 24.1.75 48, 386(E) 9.6.81
13 136 24.1.71 49, 602(E) 16.11.81
14 665 8.5.71 50. 604(E) 17.11.81
15 45(E) 20.1.72 51. 653(E) 10.12.81
16 47(E) 20.1.72 52. 657(E) 11.12.81
17 48(E) 20.1.72 53, 294(E) 1.4.82
18. 478(E) 4.12.72 54, 354(E) 26.4.82
19. 192(E) 2.4.73 5. 356(E) 27.4.82
20, 321(E) 27.6.73 56. 778(E) 31.5.82
21, 391(E) 10.8.73 57. 530(E) 20.8.82
22. 142 24.1.71 58, 24(E) 12.1.83
23, 28(E) 8.5.71 50, 126(E) 28.2.85
24, 273(E) 11.1.72 60. 308(E) 26.3.85
25. 300(E) 20.1.72 61. 327(E) 29.3.85
26. 812 29.4.72 62. 489(E) 12.6.85
27, 2227 16.8.75 63. 266 12.4.86
28. 71 17.1.76 64. 654 30.8.86
29, 407(E) 16.6.76 65. 763 20.9.86
30. 1064 24.7.76 66. 798 27.9.86
31, 444(E) 6.7.76 67. 796 27.9.86
32. 750(E) 3.8.76 68. 835 4.10.86
33. 93(E) 26.2.77 69. 837 4.10.86
34. 631(E) 5.10.77 70. 880 18.10.86
35, 13(E) 6.1.78 71. 164 14.3.87
36. 360(E) 13.7.78 72. 407 30.5.87
73. 619 15.3.87 116 589(E) 26.12.96
74. 802 31.10.87 117 587(E) 26.12.96
75. 826 7.11.87 118 585(E) 26.12.96
76. 835 14.10.87 119 17(E) 17.1.97
77. 836 14.11.87 120 413 20.12.97
78. 432(E) 6.4.88 121 741(E) 31.12.97
79. 546(E) 4.5.88 122 40 29.1.98
80. 834(E) 3.8.88 123 617(E) 14.1.98
81. 352(E) 10.3.89 124 372 10.12.99
82. 553(E) 16.5.89 125 374 10.12.99
83. 455 1.7.89 126 824(E) 21.10.2000
84. 832 11.11.89 127 827(E) 21.10.2000
85. 916 16.12.89 128 830(E) 21.10.2000
86. 933 30.12.89 129 141 27.4.2002
87. 590 22.9.90 130 143 27.4.2002
88. 603 29.9.90 131 139 27.4.2002
89. 728 8.12.90 132 145 27.4.2002
90. 730 8.12.90 133 147 27.4.2002
91. 125 5.3.91 134 372 21.9.2002
92. 246 13.4.91 135 173 26.4.2003
93. 473 24.8.91 136 34(E) 24.01.2006




[T 1l—=vs 3(i)]

HILT =T TSI AT

11

94, 527 14.9.91 137 287(E) 16.05.2006
95. 565 5.10.91 138 289(E) 16.05.2006
96. 584 19.10.91 139 562(E) 15.09.2006
97. 538(E) 6.8.93 140 564(E) 15.09.2006
98. 685(E) 4.11.93 141 566(E) 15.09.2006
99, 687(E) 4.11.93 142 724(E) 23.11.2006
100. 514 22.10.94 143 703(E) 12.08.2007
101, 513 22.10.94 144 765(E) 12.12.2007
102. 321(E) 31.3.95 145 609(E) 26.08.2008
103. 213 29.4.95 146 109(E) 21.02.2008
104, 278 10.6.95 147 610(E) 26.08.2008
105. 264 6.6.95 148 716(E) 03.10.2008
106. 339 22.7.95 149 748(E) 21.10.2008
107. 375 12.8.95 150 190(E) 24.03.2009
108, 480 18.11.95 151 193(E) 24.03.2009
109. 479 18.11.95 152 498(E) 07.07.2009
110 503 2.12.95 153 500(E) 07.07.2009
111 537 9.12.95 154 502(E) 07.07.2009
112 75(E) 5.2.96 155 504(E) 07.07.2009
113 77(E) 5.2.96 156 506(E) 07.07.2009
114 231 8.6.96 157 905(E) 18.12.2009
115 233 8.6.96
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